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these persons who have avoided arrest 
are still at large and they have gone 
underground recently, and if 80, what 
Government propose to do about 
them. 

Secondly, may 1 know alao whether 
Government propose to study this 
matter in all its implications aOO in 
tenn. of how this came to arise, 
whether there was neglect on our part 
or there was only foreign complexity 
which gave ri.e to this anned revolt? 

Shrl. Nanda: 1t is a long question 
Tequiring a statement by itself. But 
part of it was covered earlier in the 
discussions. There are those leaders 
underground. J mentioned about the 
mopping operations in my statement. 
Every errort will be made to see that 
we get hold of tbem. I may add that 
the Mizo Union which is a large body 
was approached hy the Mizo National 
Front people for collaboration, but 
they have declined to do so and they 
have told them that they are 
not going to join. There is a 
large body of Mizos who are thu.. 
'entirely with w, 
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RE. QUESTION OF PRIVILEGE 

'Mr. SP5ker: Now, papers to be laid 
on the Table. 
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PAPERS LAID ON THE TABLE 

GoVERNMENT REsOLtlTION 8J:lTI1fG UP A 
CE\fT1IAL WAGES BoARD FOR u:ATHER .um 

LEATlIER GOODS INDUSTRY 

The Minister or Labour, Emplo1-
meat and RehabllltatioD (Sbrl J"arjl-
van Bam): I beg to lay on the Table 
a copy Of the Government Resolution 
No. WB-19(2)/65 dated the 21st 
March, 1966 setting up a Central Wage 
Board tor the leather and leather 
good. industry. [Pillced , .. Labraf1l, 
lee No. LT-5895J661, 

SIIrI s. M.. Buerjee (Kanpur): 
want to make! a submission ..... . 




